Name of Piblic Smoﬂ}ndu'tnkw: where
the Ccnmn' Mmmlal Mkﬂf)’ For«e

R mt (quban) IR
‘ ':(2) Tatieorin Harbow' Proyect. o
b jf(3) Nmnml Instmmmu Ltd.,
e Jﬂdxvpur.., o

(4) Indian Telopbonc lnduslrial
i Nami A e

(B) Pardally Inducted
(1) Visakhapatnam Port - |
{2) Bhilai Steel plant =
(3) Rourkela Steel Plant
(4) Haldia Port
(5) Space Research Centre, Thumba.

Coimbatore-Ooty-Khozikode Microwave
Radio Rehy Systen

*369. SHRIE. R. KRISHNAN CWill
the Minister of COMMUN!CA’!‘!ONS be
pleased to state

(a) ‘whet her the Cmmbato:e—Ooty-
Khozikode expansion of chrowave Radio
‘Relay System has been taken up for ingal-
‘bmon work; and ' o

(bj 1f so; thfv‘ pwuress m;de in _this

i "mﬁ mmsm

C(8) Yes,'S

_plyof «qulm.a;m

| _AFFMRSbemem

o land and Meghalaya are not aﬂowin; msher

‘Technical Assaciation hais urged ‘Governs:

. OF COMMUNI- _

mymmw ¥,

"370 SHRI AB/
SINGH' Will the Mimstor

»(m) 'whether the: Gnvemmemiof, Nwa

Missionaries to function in’. thc Sme
cept the. Chrisuan Mlmonanes. aad

(h) il’ $0, the reesons thereror?

- THE MINISTER OF sTA‘n‘z :‘N‘ THE
MINISTRY OF HOME: AFFAIRS AND
IN THE DEPARTMENT OF PERSON. E
NEL (SHRI RAM NIWAS- MIRDRA)"V :
(®) The ‘Governments of Nagaland- and
‘Meghsiaya have not imposed ‘ady- restric- . -
tions on the functioning of any religious - f
‘organisations:or on the right.of any ofga- -
nisation or individuals to propuue my' .
religion.

{b) Does not arise,

Encomgmem for setting up ol’ Suall ' ‘
. Paper Mllls f o

#374. SHRI M. mmAMU'mU
Will the Minister of INDUSTRIAL DE- -
VELOPMENT be plzased to ttate -

s .

(@) whe,thcr the It;dmn Pulp a.nd Papot

rient to encotirage 1he setting up of ‘small
papcr mills in the cqumry, and L :

(b) if 80, tha renction ol' Govemmen‘” ;
thereto? ' :

‘ - THE mms-raa OF- mnusvm

Euw'iwo‘n bmﬂ ey i



-mmhm
w:s iu mﬂbﬁ is
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375, SHRIMATI SAVITRI SHYAM :
SHRI CHINTAMANI . PANL
,QMB! s :

mthe Mhmte: of HOMB A!‘FA!RS
be m«l to state :

, wh'thuthe mennon of Govern-
Mhﬂlbmduwn towards & news item
' ‘Winm Indion Express dawed the
20l September, - 1971 whorein _the Chief
Minister . of Tamil Nedv seid that they
wiauld lauach a stir for State autonomy;.

] wlmhe: the Chief Ministers of some
. mhermes have also ‘made such stuc‘
'-',meMs,

i (c) .r 80, the nature of demands ‘made;
‘ (d) the reaction of Govemment there-
: ;eo 7 :

. ’1‘!{5 MINIS‘I’ER OF STATE IN THE
- MlNlS‘!‘RY ‘OF HOME AFFAIRS
,:(snm K. €. PANT): (&) to (d).
‘Government have seen the news item
Cin:the ‘“Indion -Express’ - dated the 20th
-"'Semambcr. 1971, The comments of the
" Government of Tamil Nadu on the news
‘item are awaited. However, the State
‘-Gwcrmmthadrepoued earlier that while
.‘vaddmssm 'S meetms in Maﬂns on the 19th
iSopwmber. 1971, - 'Dr, ‘M. : Karunanidhi,
Chief Minister of Tamil’ Nadu, ssid that
A_mmwmu the: demund’" for
o sepirate Tamil Nadu and ‘jt'wis nbw
,wttmfonh its. Tequest. for msre powers: io

mm m:

m:umh mm of oriegting v
mmmmwam

: ‘,lmium”m nmm,

-Will the Minister

“sije:States. He also stated thet the demand - D
suamwéomy bui been  diowsd 0 - H

problem u'm
mﬁtd!. Goverament hwa nlnfu'-

* Quustions relacing 10 Coacio S 4

tions Bavebeen studied in depth by the
'Administrative Reforms Commlnionand_,\;
. the Study Team appointed by the Commi.

ssion. Thohdministmtm Reforms Com-
mission have come. to the conclusion that
*the provisions of the Constitution govern- - -
ing Centre-State relations are adeqguate for
the purpose of mesting any situation or
resolving any problem that may arise in
this ficld’. The recommendations of _the.

. Administrative = Reforms = Commission

on Centro-State relationships are under
examination. The views and reac-

" tions of the State Governments on the

‘recommendations of the Administrative
Reforms Commission have aiso been
solicited.

Shortage of Cement

*376. KUMARI KAMALA KUMART :
of INDUSTRIAL
DEVELOPMENT be picased to state :

(a) whether the attention of Govern-
ment has been drawn to the new items
appearing in Newsday (Evening Daily
of Delhi) dsted the 2Sth October, 1971
under the caption *There is shortage of
cement and Government seeks Bi; Bugi-
noss help .

Ab) if 50, the reasous therefor sﬁd the ;
staps. taken by Government fomtthe .

domand therefor: and -
() the names of Yoee big Iwum who
‘Bave agreed 10 sot w

ot plamts 2. - -






